
5-7-98 

this ap2calon is 14. 

S foi an.i wiia tini. 
. C. c. U)f R 	j 

d; 
WO Nc 
')ated 	,... 

t'JsisIv 

j-J 

' p  
M i 

22.7.98 

FORM NO. 4 
H 	 - 

(See Rule 42) 

In- The Central Administrative Tribunal 
GUWAHATI BENCH : GUWAHATI 

ORDER SHEET 
APPLICATION NO. 	 0F199 

Applicant(s)  

Respondent(s) 

Advocate for Applicant(s) -'-- 

Advocate for Respondent(s) 

Notes of the Registry 
	

Order of the Tribunal 

List for consideration of Mmission-
on 22-7-98. Mr.A.K.Choudhury learned 

Add1C.G.S.C. will seek necessary 

instructions. 0 Till that day the irnpugnec 
order shall not be irnp1nented, in so far 

it relates to the applicant. 

Mern]r 

This application has been submitted 
against the transfer order No.S.T.IIo.2./98 
-P-3 dated 14.5.1998 (Annexure-2) trans-

ferring the applicant from Base Hospital 

-3 to Neemach. The applicant has submi-
tted representations nneures 7 and 8. 

These representations are pending dis-

poéal before the respondents. In the 

circumstances I dispose of this applica-

tion with a direction to the respondents 
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to consider and dispose of.th4 above 

iepresentations of the applicant within 

a period of one month from the date 

of receipt of this order. Till disposal 

of the representation the impugned 

transfer order so far as it relates to 

I the applicant shall not be implemented 

by the respondents. 

Application is disposed of with 

the above order. No order as to, costa. 

Mém3er 
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